s

Declaration of Assets and Liabilities

Yearuu st
. DHIRENDRA. GAURAY, son/asugter/sate of Ska. VIJAY. KUMAR
vod . . D8 ... years, belonging to BIHAR.. LEGISLATIVE.. ASSEMELY,
; service and presently working as L PR R R B e b

give herein below the details of the assets (immovable, movable, bank balance, etc.) of
mysell, my spouse and dependants™:

A,
(Assets in joint name indicating Lthe extgnt of joint swnership will also hava to be

ﬁ@}@; given)

e & | Desaiption | Seif | Spouse | Gopsndant-i | Dependant-Z | Dependant-3
/é, lN) N:“ : .| MName(s) Naime Neme Etc. Name__|
‘ 51 :
{if} DWSRS in 1:28 (-‘l'kh 1 :

! Companies

Banks, Financial ; §
; Institutions And @‘“’7 i
> | Non-Banking
/ | Financial

k]
2
o
ik
& EdE
w_!_,, o

BOMS,. !
; Debentures and o
N Shares in g
companies
! { ! ! e | -
L\ 5 [{iv) | Other financial é ! lath |
{ institutions, {N SC )
f NSS, Postal
\ | lsavings, Uc oy, qqéf—f, M. |
3l | Policies, etc (L EC Rénimy) i
e st <o " —r NES—
% I (v} | Motor Vehicies !
(detadls of y !
\’I/P/I make, ste.) N :

(vi) | Jewellery (give
dekails of ;

weight and Nt [

{ value)

(vii} | Other assets,

such as values | NI/
of claims /
 Interests

o i it

Note: Value of Bonds / shares / Debentures as per the latest market vaiue in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given,

# Dependant here means a person substantially dependent on the incame of the
employes.




B, [y
[Note: Properties in ioint ownership indicating the extert of joint ownership will
aiso nave Lo be indicated|

"8, 7 Description | SeM | Spouss | Dependant-1 | Gependant-2 | Oependant-3 |
e e e lame(s) | Hame Name | Bt Name
[t} | Agricultural Land | i
| - Location(s) i i
| | « Survey number(s] N.‘]
i | - Extent (Total i
| measurement) |

{

i

____i-Current market valie
(i) | Non-Agriculturai Land
| - Location(s) ,
| - Survey number{s} [ I
| - Extent (Total Ni
| measurement)
| -Current market value |
iy | Bulidings (Commerdial |
‘ | and residential} ‘ .j
| Location(s) - |
- Survaey fdoor | '| i
number(s) )
- Extent (Total
measuramant}
- Current market i
| vajus. :
(iv) ‘[Houses! Apartments, |
ete.
! - Location(s) $
l - Survey fdoor Nl _
number(s) | {
| - Extent (Total | |
{ | measurement)
| - Current market '
. value 3 i i e e
(v} | Others (such as 1 Ni| |
. ____iinterestin property) | L | j

{2) 1 give hereift below the details of my fiabilities [ overdues to public financial
instituticns and government dues:-
[Note : Please glve separate detaile for each item)

§
¢
i
i
i
+
1

78r. | Deseription Name & address o&.m F Amount cutstanding as

LU Financial Instithtions( o %)/ Y cooane i e
5
{2) {i) Loans from Banks il
(ii} Loans frem financial -
institutions T\

(ifl) Government Dues:
{a) dues to departments
{ dealing with government i
accommadation nil
() dues to-departmants
dealing with supply of i

 water

(c) dues 1o departments :
dealing with supply of )
electricity N




ot KA Gl ARG LN B
i (b} | (1) Income Tax including

I

i

{d) fjue-st-_l-_::':_-it?g_:a_gjfl:nen"-’.
L Cealing with telephones
{2} dues to departments
{ dealing with government
transport {Inciuding
|2ircraft and helicopters)
(F) Other dues, if any

i surcharge [Aiso indicate

| the assessment year upto

! which Income Tax Return

| filed. Give also Permaneént

LAccount Number (PAN)] =
(i} Weaith Tax [Also
indicate the assessment
year upto which Wealth

Tax return filed,]

; (1) Sales Tax {Only in

; case of propristary

business]

(iv) Property Tax

i
I

|

Nl |

Ni| |
PAN Ho ;—_t_ayapg,agz’;g Cends e A
NG| | '
S
T 14 B ; il

c.

GPF/CPF/PRAN No.

Gender

Date of Birth

Class/Group

Cadre

Home District

Personal Detail

110032335542 |

(™ ] e

[01511 |2 [,I 1319 I'Z.j (oD/MMYYY)

(B ] wwo

[Bih%‘ leqiclative Assembly Seyvice |

(Full Name &.g. B.A.S.-Bihar Administeative Service,

B.5.5.- Blhar Secretariat Service etc.)

| Fatng |

I hereby declare that the above details are true to the best of my
knowledge and belief,

Place:, Pw}nq
pate:..[0.2.02.-2072 )

Note;

Signature %&MMQMMV

Name of Employee: TIOHIRENDRA. GAVRAV
D-esignanom......REEQgI 1
Department:. BLHAR LEGISLATIVE... AsseMBLY

Please sign each page of the declaration. Asset decfarstion form

must ba in Ad size white paper with computer typed (single side)
in prascribad format.



